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* (v) FINANCIAL ASSISTANCE 1'0 Pmsoum )
RELEASED RECENTLY FROM PAKISTAN -
JaLLs '

SHRI A. K. BALAN (Ottapalam):
Mr. Deputy-Speaker, Sir, it is a matter
of great relief and satisfaction that ten
prisoners who were in the Pakistan
jails for the last few years are at least
released,

I had visited the psychiatric ward
of Dr. Ram Manohar Lohia Hospital
where they are put up.

Some of them have lost their men-
tal balance and require psychiatric
treatment. But five' of them are
quite normal and there is no need of
keeping them in  psychiatric ward
which ig already declared by medical
authorities. Out of these, there are
three people tfrom Kerala who are
from my constituency and nearby
area. They are Mr, Neehikkatial
Hyder of Vilayoor, Mr. Poonthiruthi
Sivaraman of Irumbilassery (Ottap-
palam) and Mohammed Chembakab-
ssery of Edakkara, Nilanbur, I had
a detailed discussion with them gand
they disclosed me that they are ve.y
eager to meet their aged mothers and
relatives whom they have not met
for years. They come from very poor
families and hence their relatives are
not in a ‘position to come to Delhi and
receive them,

I take this opportunity to request
the Government through you, Sir, to
make all arrangements and meet the
expenses so that they can recach Ker-

* ala without any delay and fulfl their

long desire of meeting their relatives.

MR, DEPUTY SPEAKER: T also
recommend this case to the Railway
Minister. He will make the arrange-
ment,

(vi) SETTING Up OF A FERTILIZER UNIT
IN CENTRAL SECTOR AT SAWAI Ma-
DHOPUR IN RAJASTHAN

SHRI KRISHNA KUMAR GOYAL
(Kota): Sir, a proposal to set up a
fertiliser complex in the Central Sec~
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tor in Sawai Madhopur district of
~ Rajasthan {s under active considera-
tion. Sawai Madhopur is a backward
district @ of Rajasthan. The district
has a large population and a consid-
‘erable number of unemployed edu-
cated youth. In the absence of any
large-scale industrial ventures, the
population in that district is deep
drowned in poverty and unemploy-
ment. Sawai Madhopur has an ideal
location with abundance of land, waler
power and peaceful atmosphere. The
people of that area are simple, hard-
working and laborious.

Central investment in Rajasthan
had remained static for a long time in
the past and, therefore, the proposed
fertiliser plant in Sawai  Madhopur
would go a iong way in speeding up
industrial development and genera-
ting employment, in the backward
State of Rajasthan. A Central team
hag already_ visited several places in
this connection and a decison is likely
to be reached finally soon,

Rajasthan has vast industrial po-
tential Iying untapped and unexplored
so far even in the matter of setting
up oil, refineries, the claim of Rajas-
than wag ignored and preference was
given to Mathura by the Centre.
Sawai Madhopur offers all that is re-
quired for a large size fertiliser unit.
Sawai Madhopur is situated on the
broad-gauge on the Western Railway.
I therefore, urge upon the Central
Government to make an early ann-
ouncement of its firm decision to set
up the fertiliser unit in the Central
Sector at Sawai Madhopur,

(vii) STEpS TO GIVE RELIEF TO FARMERS
EFFECTED BY DROUGHT.
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(viii) NEED TO PROVIDE SPECIAL REBATE ON
HANDLOOM CLOTH IN TAMIL NAbU
DURING DEPAVALI AND PONGAL DAYS.

SHRI M. KANDASWAMY: (Tiru-
chengode) Every year during Deepa-
vali and Pongal days i.e. for about
20 days, there used to be 20 percent
rebate on Handloom cloths manufac-
tured in Tamil Nadu. This 20 per
cent rebate will be met by Central
and State Governmentg by sharing
50 ver cent each. During Handloom
Exhibition i.e., in April—May also,
there will be 10 per cent to 20 per
cent rebate on handloom cloths.
With the result the handloom cloth
manufactured had a good clearance
throughout the year. Inspite of thatf,
it is understood, the Handloom cloth
worth Rs. 70 crores--in primary so-
cities Rs. 20 crores, and Co-optex
Rs. 50 crores—have got accumula-
ted in Tamil Nadu. Due to this, the
poorer sections of the weaving com-
munty have been very much adver-



